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(¢) whether there i3 eny scheme under the
consideration of the Govenment of India for
providing funds for strengthening the road
betwean Ludhiane and Chandigarh by puniing
pre-mixed material on the road to make it maore
smooth and strong a3 the present road is buil
by old methad whick is quite bumpy ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER) : (a) and (b) Under
the Central Road Fund (CRF) no funds were
released for Punjab during 1992-93 as also far
1993-94 so far.

() No raad was approved for development
under Central Road Fund during 1992-93.

(d) and (¢) During the current financial year,
the lollowing iwo schemes costing Rs. 484.73
lacs have been approved against the accruals as
per Oid Resolution for Punjab uplo the end of
31-3-95 :—

Neme of Scheme Estimated Cost

1. Strengthening Phagwara- Rs. 27017 lacs
Benge-Balachsur  road

from Km. 0 10 55.400

1. Strengthening week pave-
menl and providing hard
shoulders Km. 69.50 w0
7856 of Ludhiana-
Chandigarh roed.

Rs. 214.% lacs
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Development Of National Water Wy

1294, SHRI RAMACHANDRAN PILLAL:
Will the Minister of SURFACE TRANSPORT
be pleased to stale:

(a) whether the development work has been
underiaken to the National Water Way (West
Coest Canal) aRer the act wes passed by Parlia-
ment in August, 1992; and

(b) if sn, the expected time to be taken for the
completion of the development work ?

THE MINISTER ©OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHN JAGDISH TYTLER) : (a) and (b) Yes,
Sir. The fimt stage of development works is
expecied 10 be completed in 5§ years and the
balence work such as provision of additional
lerminals would be laken up commensurate
with the growth of traffic, techpical con-
siderations and availability of resources.

1295. [Mransferred to 12th Augusi, 1993]
Repaim of National Highway in Assam

1296. SHRI TARA CHARAN MAJUM-
DAR: Wil the Minister of SURFACE
TRANSPORT be pleased to state -
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(a) the length and deteils of National
Highways in Assam which require repairy;

(b) the amount sanctioned for the repair of
Naiional Highways during last two yesrs in
Assam; and

(c) the emount released so far lo repair the
National Highways?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER): (a) There are
thirteen National Highways wz National
Highway Nos. 31, 31B, 11C, 36, 37, 37A, 38, 39,
40, 44, 51, 52, 53 and 54 with a towal length ol
2296 Km. in Assam. Mainlenance and repairs
are continuous activity and are required on the
entire National Highway system.

(b) and (c) The details of amount [or main-
lenance and repairs sanctioned/released for
Assam during the last wo years are as
under:

Year Amoumt
‘ (Rs. in lakhs)
1991-92 1018.09
1992-93 1039.62

Pazses Issned By D.T.C.

1297. SYED SIBTEY RAZI : Will the Minis-
ter of SURFACE TRANSPORT be pleased
o state:

(a) whether buses with blue and cream
colours in Delhi were under D.T.C. operalion
some time back;

(b) il 80, the number of such buses and the
date on which these have been put under
STA permits;

(c) whether this siation has affected
issuance of passes nf diflerent categories by
DTC.;

(d) whether Government are aware that such
siiation has increased the plight of pass
holders; and

(e) if so, details thereof and the sieps pro-
posed 1o be 1alien lo increase the fleet of D.T.C.
to overcome the grievances of pass holders ?

THE MINISTER QF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER;: (a) Yes, Sir.

(b) 578 such buses whose coniracts were
terminated by DTC welf 31-5-93 have been
granted permits by STA, Delhi from 1-6-1393 1o
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20-7-1993.
(c) Yes, Sir.

(d) end (e) DTC has introduced & new
calcgory of general all route pass @Rs. 220/-
p.m. and student pass @Rs. 55/- p,m. enabling
the pass holders to travel in all city services of
DTC including Limited Bus Stop and Green
Line services bul excluding Palam Coach,
Tounist and Inter-State services of DTC.
Meanwhile, STA, Delhi has directed these
privalc buass to honour monthly and students
passes issued by DTC.

Al present, there i5 no propasal 10 increase
the fieet of DTC.

Natiomsl Highways Damaged in Punjub and
Haryana Due to Flaod

1294. SHRI JAGIR SINGH DARD: Wil
the Minister of SURFACE TRANSPORT be
pleased 1o state :

(») whether National Highways falling in
Haryana and Punjab are badly damaged by
recent {londs in those States;

(b) if so, whal is the extent of damage;
and

(¢) stepa taken by Government to get them
repaired immediately 7

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER). (2) Yes, Sir.

(b) and (c) Full details of damages and
estimates for restoration are awaited from the
States. In the meantime an ad hoc release of Ras.
50 lakhs for Punjab and Rs. 20 lakhs for
Haryana lowards flood damages on Nalional
Highways have been made.

Copatruction of Bridges In Assam

1299. SHRI TARA CHARAN MAJUM-
DAR: Will the Minister of SURFACE
TRANSPORT be pleased to staie:

(a) the number and locations ol bridges
which were to be constructed in Assam duning
1992-93, district-wise;

(b) the amount sanctioned for each of these
projects and the amount spent so far;

(c) the details of the pru_]ecls cnmplclcd and
lying incomplete; .

(d) by when these ure likely to be



